RAJYA SABHA  [17 AUGUST, 2000]

CALLING ATTENTION TO A MATTER OF URGENT PUBLtC
IMPORTANCE

Situation arising out of closure of several units of Khadi and Village
Industries in the country

DR. MANMOHAN SINGH (Assam): Sir, | beg to call the
attention of the Minister of Small Scale Industries and Agro and Rural
Industries to the situation arising out of the closure of several units of
Khadi and Village Industries in the country../Interruptions)...

MR. CHAIRMAN: | have called Dr. Manmohan Singh...
(Interruptions)... Nothing will go on record..{Interruptions)...

SHRI N. THALAVAI SUNDARAM (Tamil Nadu): Sir, we are
walking out in protest.

(At this stage, some hon. Members left the Chamber)
SHRI NILOTPAL BASU (West Bengal): Mr. Chairman, Sir, ...

MR. CHAIRMAN: | have already called Dr. Manmohan Singh
./Interruptions)...Nothing will go on record../Interruptions)...Let the
Minister make her statement../Interruptions)...The whole thing can be
taken up later on ./Interruptions)... | have already called her
./Interruptions)... Nothing can takes place now ../Interruptions)... Yes
.[Interruptions)...  Afterwards ../Interruptions)...After the Calling
Attention ../Interruptions)... | said, ‘after the Calling Attention'
./Interruptions)..,The other hon. Members have taken your time
./Interruptions)..A will permit you../Interruptions)... | cannot interrupt
the Calling Attention.,/Interruptions)...After the Calling Attention
./Interruptions)... Let the Minister make her
statement../Interruptions)...

THE MINISTER OF STATE OF THE MINISTRY OF SMALL
SCALE INDUSTRIES AND AGRO AND RURAL INDUSTRIES
(SHRIMATI VASUNDHARA RAJE): Sir, the Khadi and Village
Industries Commission (KVIQ is a statutory organisation established
by an Act of Parliament namely, the Khadi and Village Industries
Commission Act, 1956 (No. 61 of 1956). It is, mainly, a service
organisation engaged in the promotion and development of Khadi and
Village Industries (KVI) in rural areas.
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The development programmes of the KVIC are implemented
through 30 State/UT KVI Boards which are statutory organisations
established under State laws, 5T49 institutions registered under
Societies Registration Act, i860, and 30130 Co-operative Societies

The Government is committed to the view that it is necessary
to provide respectable employment*to people to allow them to lead a
life of dignity. And it is because of this reason that the government is
paying utmost attention to the employment generation programmes
being implemented through the KVIC.

The KVIC is extending financial assistance to its implementing
agencies in the form of grants, rebates and subsidies. The major
portion of the grants given to the Commission is for disbursement of
rebates on retail sales of khadi as well as subsidies on village
industries. In the last three years this Government has made a special
effort to release additional grants to clear all pending rebate claims.
The banks were also motivated to give requisite credit to the Khadi
and Village Industries. Against an actual release of Rs. 202 crores to
the KVIC under Plan, in the financial year 1999-2000, a sum of Rs. 320
crores has been provided in the current financial year.

On the basis of the recommendations of the high-power
committee, constituted under the Chairmanship of former Prime
Minister Shri P.V. Narasimha Rao, the KVIC introduced the Margin
Money Scheme for financing viable village industries projects. Since
the introduction of the Scheme, a sum of about Rs. 367 crores has
been released by the Government for implementation of Rural
Employment Generation Programme. Since | have taken over charge
of this Ministry, Sir, | have laid special emphasis on the utilization of
funds rather than just the mere release of them. It may be seen that
the utilization of the advance margin money placed with the banks till
the year 1999-2000 was only Rs. 20.09 crores which has now
increased in the last so many months to about Rs. 100 crores.

In order to preserve the spirit of Swadeshi and the model of
self-reliant growth of KVI Sector, Government is providing huge
subsidies and grants to the Khadi Sector. During the years 1998-99
and 1999-2000 Rs. 149.09 crores and Rs. 140.69 crores respectively
have been paid as khadi rebate which was an all time record. During
the current financial .year also, adequate funds to the tune of Rs. 129
crores for Khadi rebate have been provided for payment of khadi
rebate claims.

675



RAJYA SABHA [17 AUGUST, 2000]

In addition to the financial assistance in the form of budgetary
resources,. the Government has also extended a guarantee to the RB!
for extending a line of credit of Rs. 1000 crores through consortium of
Nationalised Banks to the KVIC for releasing term loans to Khadi and
Village Industries Sector.

| would also like to mention that concerted efforts have been
made to root out corruption in khadi rebate. Regular vigilance raids
have been conducted in various parts of the country to detect
malpractices in the claims of khadi rebates and to make a distinction
between genuine and bogus Khadi and Village Industrial Institutions.
In many of these cases, the institutions were also found to be non-
existent or bogus.

| would like to take this opportunity to further inform the House
that as per the directions of the Prime Minister, | am gathering
information about the problems of Khadi and Village Industries and
Institutions associated with it. | have held zonal meetings of the
institutions of the Sourthern Zone, Northern Zone, Western Zone and
Central Zone so as to find out the problems and then the solutions to
the problems of the KVi Sector. | assure the House that after holding
the last such meeting with khadi institutions in the Eastern and the
North-Eastern Zones, a self-contained "Khadi Package" will be
announced in which we hope to include the action plan as well as the
policy framework for at least the next five .years so that there is no
uncertainty about the Khadi and Village Industries Programmes.

Hence, Sir, it is clear from ail this that the Government is
taking all the necessary steps to promote khadi and village industries
and there is no proposal to close down any khadi and village industry
unit.

7Y xrorr R gl ey Sh, # ves Riebrad & 11 Ared gl
3R U8 BI & {6 S wwede <) 9l § 98 Sad it # a7t ol 7, i
H 781 frerch 21 oot A I g B RART g3 21 84 Rl H Uit R+ B
SR & gwfery &9 fa=dl et B9 AR L...(cHaem)...

M AEFe FdmM: W, ..(F@agFE).. o<t # @ 'Fl &
IRTI...(HALT)....

it urafar: rdt iRl oiRTere w18l s B

DR. MANMOHAN SiNGH; Mr. Chairman, Sir, i thank the hon.
Minister for the statement that she has made just now. However, she
must be aware of the fact that there is a great deal of unrest in the
Khadi industry, and, sometime ago, the Khadi Sabha 2000 gave a calf
for a People's Movement to draw the attention of the Government to
the serious problems faced by the Khadi Industry.
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It was as early as in November 1998 that a high-power
delegation of Khadi workers from all over the country met the horv
Prime Minister. It is the center it ion of the Khadi workers that no
effective steps have been taken by the Government to meet the
various demands put forth in that memorandum of November, 1998. |
would request the hon. Minister to enlighten us as to what is the state
of implementation of the various demands made by the Khadi workers
in their memorandum which was submitted to the hon. Prime Minister
as early as in November, 1998. Sir, the hon. Minister has triec- to paint
a picture which is not consistent with the realities on the ground. Only
this morning, the hon. Minister replied to a Starred Quest ion relating
to small scale industries, and that itself shows that production of khadi,
in terms of quantity, is going down year after year, since 1996-97,
From the published figures, it is clear that khadi production reached its
peak level in 1995-96. Since then the production has been going
down. Also, the figures supplied by the hon. Minister with regard to
employment show the same picture, that is, of declining production,
declining employment, in the Khadi Industry. This is a harsh reality. |
request the Government to clarify the position as to what steps they,
have in mind in order to reverse the situation. As Mahatama Gandhi
once said: "Khadi is not merely a piece of cloth; it is a representative
of a powerful heart-throb; it is a symbol of our national struggle for
freedom; it is a symbol of national self-reliance." Therefore, Sir, the
Government have an obligation to come forward with an effective long-
term policy for the development of khadi and village industries. The
hon. Minister talked about a package. A high-power committee, under
the then Prime Minister, devised this package as early as in 1995. |
was a member of that Committee. That Committee made several
recommendations, one of the recommendations was to create 20 iakh
new jobs for young people in the khadi and viflage industries. | would
like to know from the hon. Minister as to what happened to that plan of
creating two million fresh jobs for young people in the khadi and village
industries. The hon. Minister's statement does not mention anything
about that programme. Also, as part of the implementation of the
Narasimha Rao Committee's Report, the Khadi and Village Industries
Commission took up three national projects : handmade paper, leather
and honey udyog. | would lika. to know ‘what happened to those
national projects which were sought to be implemented at that time in
a mission-oriented mode. The hon. Minister did not mention anything
about this matter as well. Sir, there is among the khadi workers all
ove( the country a considerable amount of dissatisfaction about the
working
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of the Khadi and Village Industries Commission. The khadi workers
have been complaining that the Commission needs to be
reconstituted; that it must have people who have expert knowledge
and commitment to the cause of khadi; and | am told, for a year now,
the reconstitution of the Commission has been delayed. | would like to
know from the hon. Minister as to what are the plans of the
Government to reconstitute the Khadi and Village industries
Commission. The problems that the khadi industry faces in this country
are: problems of technological upgradation; problems of marketing
support and problems of effective credit support.

Sir, the hon. Minister has talked about term loans. She has
also talked about the margin money scheme. | do believe that khadi
and village Industries require a more energetic and a more dynamic
approach to the credit needs of this vital sector of the economy. For a
long time, the banks in our country are implementing a scheme of
differential rate of interest. | do believe that any funds which go to the
khadi and village industries from the banking sector must be on highly
concessional terms, taking into account the economic weakness of
these sectors of our economy, i mentioned last time, i.e., on 9" of
August, Sir, that when we talk about the development of our economy,
the khadi and village industries would continue to play a very important
role in the modernisation, expansion and development of our village
economy. Under no strategy of development, our large industries, or
modern small industries can take care of all the backlog of
unemployment. In the process of development, whatever our long-term
vision might be, we have to create a viable social safety net, and the
development of khadi and village industries can play a very important
role in creating those viable social safety nets so that the under-
privileged sections of our people will not be hurt in the process of
social and economic development. Sir, there are a few other
guestions. After a great delay, the Government has recently
announced the rebate for the current year. | submit to the Government
that this yearly uncertainty about the rebate for the khadi industry
comes in the way of long-term planning of production and marketing of
khadi. Therefore, | would like to request the Government that it should
announce a medium-term policy for the rebate so that the production
and sale of khadi does not suffer year to year because of the
uncertainty associated with the rebate process. Sir, the hon. Minister
has also referred to certain Plan expenditure. The Narasimha Rao
Committee, if | remember correctly, had drawn up a medium-term plan
costing about Rs, 5,700 crores, over a certain period of time. J would
like to know from the hon. Minister as to what is the present intention
of the
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Government. Sir, | think the time has come when the Government
ought to announce, on a long-term basis, the Plan assistance that it
proposes to extend to the khadi and village industries in the next five
years so that the planning of production, planning of upgradation of
technology and othe? activities in the khadi and village industries can
take place jon a systematic basis. Sir, we have read in the
newspapers that the Government has appointed the Fergusson or
Anderson Consulting Group to -look at the problems of khadi and
village industries. | would like to know what are the recommendations
of this Group and what is the Government's reaction with regard to the
implementation of the recommendations of this Consulting Group. Sir,
this year happens to be the diamond jubilee year of the establishment
of the All India Charkha Sangh by Ghandiji 75 years ago. It is only
befitting that in this diamond jubilee year of the All India Charkha
Sangh, the Government should take the initiative in organising the
celebrations. | would, therefore, request the hon. Minister to tell us as
to what she proposes to do in this matter.

Sir, these are some of the issues which are agitating the khadi
industry and it is because of a lack of helpful attitude on the part of the
Government that the Khadi Sabha 2000 had given a call that from 1%
to 7" August, all khadi bhandars would remain closed.

Khadi is too important and too emotional a subject, and the
whole House, | think, would be of one mind that this country should do
all it can for this. It is not merely a question of money but it is also a
question of the total dedication and commitment of our country as a
whole that this national symbol of our self-reliance should remain
alive, that khadi and village industries should grow and thrive and that
this is the only way to deal with the problems of chronic
underemployment and unemployment in our rural areas.

Thank you.

3t I8 UFHRT TA (FBRTE): ARV FHUid Sil, @l AR
YTHIEINT &1 M St & |1 3ige Redm 81 araid d 981 39 $IRIHH & STd Bl
91 Bl SI-fIBTS ST Tidt 7 B8t ® NRId! BTerd 31191 SITeTe! & 53 ATl &
g Al St BT TRA 1 gS B, ST ST H 9% I8 e 81 I WY i wieht
STt < BT BT o ST 30-35 Ufrere IR BT X@T P A Y& 8§, SIh Siae
P $B IR 81 AR IGA W 98 B & JJGfAd ST & ATs Sl o o |
arferenter gon-shufsal § I il § 784 &, a7 ff e W) ' 8, Dbt
3R T ST 7 &1 & iR Ao B FeTs bl U 31 Are 311 I96 A
YR 3T b gl NSS! Bl TSTs SR¥ER] 3R ThaR]
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BT T | 3Tl 2} 3R TET I I8 TSTs oTs! o I8! | S_i+ TP eRAT b A1
SIrSTl BB B! AT & 39 9FT & A1 SISl o <91 gofar ® fodd
PR §F I D GgAH 21 RIS SR F AT el SR SR SHd]
oIS STTh @1, I9¢ §1d H SR o] AR I9d ATl BT SSTAT| STH]
g HEYH g3l b ITap] ISR F81 UR 81 el 3ik g8] W il 376! SRIBRI
2, SABI ST BT =1 T, 8121 B B A1 arfed| 39 989 d) &
BT B b I7-I+ WGTe! ITHIENT BT HRIBH <90 Bl A7 39 F7Y fh=d) B
T HEYH o1 BIAT AT [ 5 IR BT BRIHH [STHDT Blg TaR a1 &, faRImetar
TEl 8, SEIRI | L] T, I8 BT oA Bl &l AhdT g1 TS WG
I A7 W BBl U 3MTS, S8 9 W BT IR Y [HAT| AR, e g
R b MO b 9IE S Sh AIRMER ¥, SIH 39 WM Bl fhad
HiRzael foraTl Y% & 15-20 AT 3114 BlS SIS SHS I8 Had I8 U fofa
Ryteht &1 9m 81 71 ATl | Ut IR e St UgH ofl, Wiel g ol Tia
o gt 8 O1 78, TAD! DI URATE a8l Bl T@! DI HET IR 50 ARG ¥ Al 5
fomar| anfeaT SMfE gTed I &Il 713 o 1id & RN &l 8Teld 98 ¥ 9ga”
BN Tl TRAY @R I ToTdid & IER] | SNUSUS! H 3B I8 o1, STdHT Sitad
AT BT AT RET, U A A IR B AT e S B A B USP DA a1 faT
3R IFF M W ASD 997 &1, Ha= 471 &, S9d M W BIs AR &R
o, 3B BRIPH DR ford, FRTAT wnfid o= <1 3R IqH g Fw1eT TR
B o1l S9h Sl fIaR 9, I9d] I9-93 U1 H §¢ BN & JHIRAT § 39
fear, amesd) # g fear arfe SHd! a1 7 o1, SHGBT Bls SRIATA 7 B
A1 ST A 3R AXBR ¥ U7 AIhy 39 BRIHH 3 M M TR
gl a7 AT fTeh 53 HeISaT 7 31U axh el ¥ SR Ul UR b B

9 I8 ATH B B BIRTE B P MRaR s/aas I8 @rel &1 9|
FAFH HY IS Ul Ig FATd Pl ¥ [¢IR goll, [T el Hal 4,
SAE RIT BT TAT? i 39 FaTel § Y VAT o7l © & el 98 7Y 2l
RTaH ST A 59 FdTl R $9 Il TSI | Swad fhT & S8 o 19 3MeY
QRT a1 YR ST Uiet & 21 B drell & fhas & S il Sft & 9
H...(HAYM)... 91 B B

MR. CHAIRMAN: Please speak on the points raised.

st I YBTI MA: B, Wisc I B b I8 IRV UfeeTd 1S &
S B T TAT? AT el H 3ROIC 81 T2

MR. CHAIRMAN: We have to complete it by 1 o'clock.

i} I gHTE NI S Wel BT {7 o1 IqH! F ==l T bR gl
TGP ST &1 AT THI HH AT 21 U TS UTdR BT BT R7eh 314t 718
Ry Sft =1 o) fdbaml S T8 UraR AT 7 ST 1993 | 11, TS fofarer Ryw1iRey ol
off| 95 U1 S8 171 <1 &1 MraeT BT o1l <ifeh areig # o famn? g
AR eMNSe f&ar ik 98 9 39 & SR ! Bladd Ul il i 6 T
ARG ArSIE a9 T 3R
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9 ARG H Bl S0] WIS dTelT Y811 39 85 UTdR BHel 7 Udh <RI a3
fopar el fp 3mred Wiz SIR I | 5,600 RIS BUY 39 T & forv fag
S| Yergatet! fha fag I9? 20 gwvie, One-fifth of the amount that was

recommended by the High powered Committee headed by Shri
Pranab Mukherjee, as the Deputy Chairman of the Planning
Commission JUTd J&Si1 Gof @] TIRH 3% & WA BHIR IHS TSl

| 377l Wl HITEHT ST foIy TTel & 2T 21 Siied & a H A U 21 garll
I9 9E <1 FAforr Siisg el AIs1 dd Sl I8 wal 7371 314 db g Sl
FAIATSI & I Ied DI §& 81 8, ITD] [FbTer Bl DI B ] 81 ATg7e
H1Ed 3R WM 7 W I R &1 G et ff Big sefie T8 el 81 u' ot
HaTel gl b ARBIET & Sl 3Sceied & I §¢ 81 S| I 4 ST T AT
e T fhy d 81 SITe| bR Ueh UTOmH 99T AT R Ul 3R | 9 SR
TP T YoIIced BRT 3R I TOIRI Sl JMTSTelcd & $d! 4 Y a1 SR
Rl I87 WIP X §Y &1 TP AR Bl b BRYT HISARM B4 81 AT &1 I
aTe H FHIAT § 6 S #9oTe & 9 ARN & |, 379 HHATRAT & AR
T 6 IR |1 91 # F1-97 ARG & forg W fog €1 § 99 S1-9R
o Bl 576 HRAT A8l § b SR GHEN T 81 I I yeliced o
I8 5 IR PI I8 AU Il BRIHHA AT $AD! 98 PR (g1 § FHear g fb
ARBR = Sl e ol =T fhy & 3R Iah! Uicdre fHefl, Ia! 31¥d hs
forer, Rt forp w201 S <1 fobar & a1 & aeeran g {6 garT a8 fRufy 781
MUY foh RGBT 7 BIF & BRI S STl bl §g b1 oMUl gifdehd
Tofiee™ & w0 # {51 Y a1 I8 U 31T a1 ¥ 980 9 Had IoTg MY &
RTTpT Tk Ps oot § 81 oifehT ¥ ol ST Hebd H15 g1 i e § BT
EIESIE

SHRI NILOTPAL BASU: Mr. Chairman, Sir, is it that from now
on you are to follow this format for Calling Attention Motions. There
was some discussion and you had decided on the general format to
be followed.

MR. CHAIRMAN": | have already told him.

SHRI NILOTPAL BASU: | am just drawing your attention.

MR. CHAIRMAN: | have already drawn the attention on this
issue,

SHRI VEDPRAKASH P. GOYAL: Sir, what | am saying is,
why has this Calling Attention Motion come up when the purpose of it
has been lost.

SHRI NILOTPAL BASU: Sir, | am not casting any aspersions
on the Member. | am drawing you attention to the kind of format which
has to be followed.

SHRI VEDPRAKASH P. GOYAL: Even though the agitation
has been called off, what | am pointing out is that there was no logic
for the agitation. No outlet was closed. -My point is, to what is the
relevance of the Calling Attention Motion. And since the question has
been raised, some points have to be put before the Hon. House.
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MR. CHAIRMAN: You put the question.

SHRI VEDPRAKASH P. GOYAL: | am putting. What steps the
Government proposes to take so that such a situation doesn't arise
again? Number two; the new consultants are again in the news. They
have divorced from each other. With the change that has taken place
in their consultancy company internationally, what will be its effect on
our assignment? The company that was given the assignment was not
a consultancy company, but an accounting company. | would like to
know from the Minister as to when she will place the report on the
Table of the House for a discussion. Thank you.

MR. CHAIRMAN: Mr. Ram Deo Bhandari. Not here. Mr.
Sanjay Nirupam.

it Ao TR (AERTSY): QWi JEIed, Wil TR & aeddT
ST IR S AHIE 48 Sl 7 Sl eIy v Yrd I8 2 99 Ul 0 3 A9
H fl B ued &1 H A HAl HelAT BT €7 BN HRd g I Ul Bl
A& P FHE G 18T &

TRt S & fIaRT I SUST Qe IEHERN, @el, SeiH Wl iR
TITaET DT S 9ra=T A1 S IR @ 91, SDT Raiargst wR+ arell I8
faarR o, g fawy o T Afe= ool 54 a9t & 91 SfoT AT H24 ARG
BT AT I P XTI Ig He-l Us Il & b Wiel Jdex &l g9 & o,
AT & forv Ree iR aRrS) & vt aqawen 81 &1 &, ST foh o Y 5t
2| 3 ORE BT 99T AT ST T Bl 3 ATBISHT HT S ST 8, T Ta
T b I S H 9gd SUTeT WafAS] & AR 1R AR Fgd Sd1aT Rde &
YR IR FaT5d fhaT ST Fevdl 2| foroetd urds &1 H Ua STl 1 AT
I8 FIHIIS] Wial TMIENT I ! g3 ARl &l Uh Y™ 8 AR Afear
SRR B TRE I TH TADHR 81 STD] Sl ATBIeT § a8 W U Wi AlhieT
21 3B Sl wrede fea, S Scare fea, i a7 e a8 ) 9gd 8 dulcifea
el 579 axE I forsoid UTUs 3 Ue 99ch R fhar 99 d)E &1 I89hR [Usd 54
gy} % 9T 31T WIS! & TG 3 Tal fG@ BT WS & AT WSae & 9 a1 ar v
g Sl ITOIR H HdIc TEl B IR &, I U & 6 396 TRIGR 781 & AT R W &
% I 3T HE € o WIe B 9287 8 U Wl N S WIS 78] U1 ] & Al
FEl T el Gl B MH-FR T 1 $) e F v Fvle, TE 3N T
BRAT TS IR VAT S 7T T 9 g 7€ ¥e1 21 99 WY Sl 9gd IR
BT E ITH A U BRI B a-W% HAl FEISAT 7 &4 Mhd fhar g1 3=
AT € b agd ARy Ul wret AT € S ATl - 1 $R JE] 81 S99 Wiat
HAT3T AT R Wil FEN W & FF - AN Bl dbeldl 2, Heoll 8, g% ol
I T Bl AR f2rq-fhdme €1 9gd IR @Wial urT 9 I gU Sl Afar
RErIR 81 YS! FRATY 377t Al = R8T 81 I7ah! WY &1 g1 <1 Rde &,
ST AaRTST §, ST
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BrIET FF-g AT 81 o1 I8 B 39 e # #3 #eiedn 7 9ar fb veo
STl ST XET € 3R 1ie dfdead fedae o= & Yy fhd o1 <8 81 9y ugal
H A |3 wEedn § ST Arg T b Ol S e dwral ol SRt
et € 9 PIF-BIF A FRATE E? SABT 3T 7H B Ah<l! § 3R Sh I H
R A 9T Fhct 21 39 Fxemel 7 Ree & 9/ wR fhaen 34 foran § :ik
fpe ARPIRI U BT gOUANT hT 8, I8 MY 3R I ATe I ALY FTg |
§ AERTSE @ U R & aR | A1 A I9 AT Bl dIHTIET Hloiae
feram w7211 arepTIET 98 Histae UYd gaill ifh o e a9 3 98 e bs &
forg ga <& 8|

Afe I Rrit-g) Aenslt &, f5 STl & 379+ UTg 8 37 19T U dglel ©
— I ART &) A=ereit ®f et T7 €1 7EIed, R U Sif fdeH o1 §, 399 |
RTE vreg &1 T fohar 8, A & R § S TR <F =i €, S Ti-
VAt SRt < Y € R # 9 | ug el wadn # 98 9 91d a8t T8l
39 381 § IR Ryt ga1 qarn aredn § & Wi &% W € R ot
IRYISHTS U &1 773 €, ol 32 e =181 fiel T8T1 21 Heley, # 9 dda #
TERTE Wl T YMIEN 91 & 999 g3 AfTBRT BT 9 B9 fhar f 59
D! IRAISHTY 37T ¥ T HR &) & A1 32 Uid-uia Arell 9 99 a1 781 < %2
22 S8 Pal fb oy a7 feeel § Jod €, 39 b=y faxq #f St 9 #a_7 s
TYd BT Y, H ST F 3¢ B 011 H7 I I 41 goT {6 oma & o
sl i Arell § foha 97 31y ? ST U IThTaeT fhrdd & b s+ s 3y
g, i1 I8 e Foldes AN & 914 ST 38 21

HBIGY, Wil UHIEIN B S5ed IE Vel & {6 TR Tl &l SareT 3
SITET RISHTR {1 Q| <ifeh=T 31T ITHiorT STl bl Sa-! go! ST H ISR
TEI it U1 78T B, U Foldcs YU 9G] ST IR I8 8l HEIGd, 31T & U
TS GTa T 3R IGHT A9 <<l gY H3l HBIGT, - a7 b Wial Jaex
H ISR &4 81 IET 81 ST8T BIg 14 TG 79 AR AN B IJISHTR et o,
T8 TChY 13 G 85 BOIR oIVl &I el 81 I8 IT oK o< I8! 8l
AT 3R UTHIT &A1 § WIS ATHIEINT & ATEIH | ISHIR g a e #
T B BIAT & Al Sl 1T RV 8, ST Ade S @l &l Wial & BRITR IR
TG B, S BT UST, ArSHT TSI ST TRE | Wil BT Scre+T A afrf
TR "1 Il ST I8T & 3R T8 379+ 3179 H s 91 81 3FR @rdl &1
SIS 3 BT el Il S Al 319 TWTell Alers! R RIT & MER W o
TP 39 ST BT f7eT g UTar? sfelv Wit &1 ScTed ge™ & foen &
eIy v 819 AR ok Si9 faeiy Ty e & A8 RISl P 31 Bl
HlpT AT TSI, Ts--Ts ILRARA Bl HAT BT IS MY iR fhedt
AT & 59 2 & 7y == 1Ry, U7 3-7 54 98iey ¥ ffdes 2 ek i
S geia fau €, S uR § w3 A e o1 Rewiq i =g g=yare|

MR. CHAIRMAN: Mr. Gavai. Not there. Mr. Margabandu.

SHRI R. MARGABANDU (Tamil Nadu): | thank you, Mr.
Chairman, for giving me this opportunity. Khadi and handloom are
the second largest

683



RAJYA SABHA [17 AUGUST, 2000]

sector, after agriculture, in India. In this sector, nearly 65 lakhs of
persons are engaged in producing material'. But, unfortunately, they
are not able to compete with the powerloom and other sectors. It is
unfortunate that only 11 textiles have been exclusively allotted for
production by handloom. For Khadi, for 1999-2000, nearly Rs. 132
crores have been allotted by the Government. But, unfortunately, the
banks are not coming forward to spend that amount. Only Rs.40
crores were spent and the remaining amount is still there unspent. |
would like to know whether the Government is aware of this lethargy
on the part of banks to extend the credit of margin money' to the
village industries. Is the Government going to take steps to implement
the scheme and make them spend this money for the persons who are
in need? In Tamil Nadu, Mr. Chairman, there is a scheme for free
supply of 'saris' and 'dhotis' to the old people who have no provider
and to those who are living below the poverty line. The Government
itself supplies. The Government procures 'saris' and 'dhotis' and gives
them to those people. Our late leader, Dr. Annadui‘ai, considering the
plight cf the manufacturers of Khadi and handloom, took up their
cause and he himself had .shouldered the responsibility of selling
those goods, to augment the fund for the producers. ! would like to
know whether the Government is going to take such steps to see that
all the goods that have been manufactured are procured by the
Government itself and distributed to the persons who are in need and
whether it would give the manufacturing cost plus a marginal profit to
those persons who are engaged in this sector Thank you.

MR. CHAIRMAN: Now, Mr. Bratin Sengupta.

SHRI BRATIN SENGUPTA (West Bengal): Hon. Chairman,
Sir, from the Statement and from the state of figures - some of which
have been given in the Statement - it appears that the khadi
gramodyog sector has not suffered any reduction in its size; it has not
been practised, i think there has been no downsizing, it might appear
so0, but the basic question regarding the khadi and village industries is
not whether it has been reduced or not. The basic question, here, is,
the Government, year after year, has failed to psovide any kind of
protection for promotion of khadi and village industries. When there
has been a worldwide increase in the demand for these products -
from papers to food items, natural foods, handicrafts, clothes and
fashion garments ..{interruptions)...
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MR. CHAIRMAN: What is your question? Please put your
guestion.

SHRI BRATIN SENGUPTA: | am putting it, Sir. There has
been a new concern developed amongst the people regarding
pollution-free foods, natural foods, environment friendly clothes etc.
There was a big scope for the development of khadi and village
industries in our country. The khadi and village industries failed in
capturing the growing market of various products because the
Government had failed to promote these industries, in particular.
Instead, the expanding market of handicrafts etc. has been captured
by the multinationals, by other private and commercial industries
because they have the aggressive marketing strategy; they have many
other advertising avenues, and also the capital, the largest, through
which they have made an aggressive marketing and penetrated into a
market or captured the new market of clothes, garments, food items
etc., which, otherwise, if given a protection for promotion by the
Government, could have been captured by the Khadi and village
Industries Commission. That is where the weakness of the
Government is, and that is where the weakness of Khadi and Village
Industries Commission is. it could have attained a much higher
position today; the market of its products could have been much
higher. Various items iike natural foods, handicrafts and all other
village industries could have been produced by the KVIC in a greater
number by now. Had the Government adequately given the
safeguards and protection for promotion of these industries over the
years, the multinationals could not have able to come. The
Government must have known the logic. These mutlinationals, who,
through their aggressive marketing, are coming and encroaching upon
the khadi and village industries' market, are also being ousted by a
movement for ecological food, natural food, ecological clothes,
environment- friendly and pollution-free clothes in their own country.
Because of the promotion of their indigenous industries in their own
country, these multinationals are no longer in a position to promote the
market over there. That is why, they are in a rush to capture a new
market iike India, in fact, there has been an expansion in the market of
clothes, garments and whatever ;-ems | have mentioned earlier, in
India. The Government did not provide the protection, safeguards and
security to the khadi industries, which was a dream of Gandhiji, which
was a product of our freedom struggle, which is the largest
employment generating industry in our country, which has got the best
eco-friendly products in our country. In the absence of adequate
Government protection, promotion, safeguards and additional
budget, this additional
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market which has been created in the country, could not be captured
by the khadi industries. Here lies the weakness of the Government.
Here lies the weakness of the industries, It is only because of the
failure of the Government. Will the Government look into it? Khadi has
essentially survived basically, amongst other things, on the subsidy
being provided by the Government, which was delivered to the
masses through an annual rebate. This rebate has been withdrawn by
the Government. But now, again, the question here is to reintroduce
the rebate. On the face of aggressive marketing strategy of the
mutlinationals, the rebate on khadi should be increased. It should not
have been withdrawn earlier, but, it should have been increased. It
should not be given only during the festivals, whenever they are
celebrated. The scheme for rebate should have been an annual one,
rather than an occasional one.

This initiative was absent from the Government side. | know,
Sir,— the statistics also reveal that from 1955-56 till last year there
has been a three hundred times expansion in the number of khadi
cooperatives, boards and other registered bodies.

As has been pointed out repeatedly on the floor of the House,
there has been large-scale corruption and it has suffered from inaction
on the part of the Government. The workers have not been insured
against the different kinds of onslaughts by different industries. That is
why the khadi and village industries could not be competitve with other
aggressive ones. Becuase of lack of competitiveness, a situation of
slackness and sickness has developed gradually. Had the
Government been able to resist that, the khadi and village industries
could have been promoted to a large extent. | repeat that when it was
taken up by Gandhiji and our freedom fighters, the aim was to promote
the largest employment-generating industry of our country. The aim
was to provide to the masses of our country the cheapest and the best
natural and eco-friendly products from cloth to fashion garments, etc.
All these things could not take place because of lack of initiatives on
the part of Government after Government. The misplaced priorities of
the Government have always given incentives and favours to the
products of multinationals, to imported products from other countries,
which could have been very well produced by the khadi and village
industries of our country. That is why the Government should, at this
point of time, give adequate attention to it. It should encourage the
workers by providing annual rebate programmes. We should try to
fight back so that the ever-expanding market can be captured by the
khadi and
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village industries. They are capable of doing that. The Government is
releasing funds. There is a package. That is all right. But the bank
guarantees which are required for the promotion of these industries
are not there. The seed money of Rs.2,000 crores, which is required
to utilise the Rs. 10,000 crore-package that the Government is
announcing, is not available to these industries. The banks generally
do not provide any kind of security, any kind of guarantee, to small-
scale industries at the grass-roots level. AH these Government
initiatives are necessary. They are not there. Simply providing money
and having a package will not solve the problem. That is why | urge
the Minister to take remedial measures.

MR. CHAIRMAN: Shri Ramachandraiah. We should finish the
whole thing by 1 o'clock. Otherwise, we will have to continue during
the lunch hour.

SHRI C. RAMACHANDRAIAH (Andhra Pradesh): Thank you,
Sir. The last speaker will always be at a disadvantage.

MR. CHAIRMAN: You are not the last speaker. There are five
more speakers.

SHRI C. RAMACHANDRAIAH: Sir, | would like to draw the
attention of the Minister to certain aspects of this issue.

MR. CHAIRMAN: Only questions should be asked so that the
Minister can reply. The Minister has to reply.

SHRI C. RAMACHANDRAIAH: Sir, it is needless to mention

about
the tremendous potentialities of this sector and the need to encourage
and revitalise this sector. But one aspect has to be taken into

consideration. This is a sector where corruption is rampant.
From our practical experience, we have been observing that certain
units, which have drawn amounts, are not at all existing.  They are
existing only on letterheads. The Minister has to evolve a foolproof
system so that the units are made more accountable for the utilisation
of the funds. We should ensure that the funds which are released
are utilised for reviving the units and that they produce goods which
generate income. ! request the Government to instruct

the State Governments to constitute task force committees for the
revivial of the sick units.  Promotion of new industries is one
aspect. But more than

80 per cent of the units are in doldrums. It may be due to lack of
propermarketing facilities or due to inadequate working capital. In this
connection, | would like to mention that the banks are totally unwilling
to finance the
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units of the KVIC. The panic-stricken banking industry today is totally
unwilling to give loans thanks to the projects like rin melas, ioan melas,
etc., which had been evolved without ascertaining the viability of the
projects, of the earlier Governments, which have demolished the
banking industry.

The banking industry has to be geared up. A sense of
commitment and confidence has to be inculcated in them. Now the
margin money is being released. If the banks do not release the
working capital, there is no use of releasing the margin money.
Whatever money is released, that will go waste or it will be diverted. |
would like to make some suggestions. These units have to be made
an appendage to the big units. After globalisation, the products that
are made by the village industry are unable to compete with the
products that are manufactured by the big industries. Naturally, the
quality has to be improved. These units have to be linked with the big
units so that market is assured. There is need for bringing about
coordination between the KVIC and other rural development
organisations in the States. Since there is a lack of coordination, these
units are not running properly. Sir, the KVIC is a regulatory body. It is a
supervisory body. Does it require 5,000 employees? Why don't you
downsize it? | don't think you require 5,000 employees to run this
organisation. This aspect also should be taken note of. Then a lot of
MNCs are making forays into this sector. The products that are
manufactured by the village industry are unable to compete with the
products that are manufactured by the big industries. What is the
thinking of the Government in this regard?

[THE VICE-CHAIRMAN (SHRI SURESH PACHOURI) in the Chair)

How can we make these units marketable? We need this
industry because it has vast potential for employment. We badly need
it. But how can we make this industry viable? Sir, they have appointed
a High Power Committee. They had promised to create two million
jobs in five years. But this target could not be achieved. Now they
have requisitioned the services of the Artherson Committee. What |
am trying to say is, it is not that easy to make this industry viable. In
the changed economic scenario, making the small industry...

THE VICE-CHAIRMAN {SHRI SURESH PACHOURI): Kindly
put your pointed questions and conclude.

SHRI C. RAMACHANORAIAH: | am posing questions. Every
time, they appoint a Committee. Whether it is a high power
committee or a low
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1.00 P.M.

power committee or whatever committee, they make their
recommendations and create a lot of hopes in the minds of the people.
But nothing is achieved. Then tomorrow also they would make the
same promise. The other day, | read in the newspaper that the Prime
Minister would make a statement on the 30" regarding KVIC and other
small industries. Let us adopt a pragmatic approach. How are we
going to make the KVIC more viable in the changed economic
scenario? With all the ills that are being faced, | hope the spirit of the
Ministry wilt not be dampened. The hon. Minister is committed to do
something for KVIC. But let her spirit not dampen with all the ills that
are being faced. Thank you
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BT I &1 AN Bl IASHTR ST & ST T8 BT BT el ol

HEIGY, O H AN & SIRY W WIel HT31T BT e U7 e e
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Qrel BT 1.8 YT AT| 3T I8 .25 UfIeTd Y8 T 81 1 39 aXE | $d B
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I8 § S ORPR 7 Gifvd fpam aifep1 a8 S9! 21 fiyem vt fRufa 7 wardt @ik
ITATENT Y ST HH BEf? THERT AN Bl, IRISHIR @ARN BT SR B
frerm? swfog § a8 ared § & aver Rde o ffeeaa Hift Ta o ik 98
AT WR AP FAY| I AT U8l I8 ATl ¥R b I8l &1 ¥el © fob faRIy ge 3o
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SUHYTEIE HEISY, a1 Ig & fb T Wit UTHNT BIg 9 & oIl
T faSeh HUN Y 31 ¢ foam Ta1? S99 98dR B d1 Wiel SHId b fagies
BH Gd H B GDhd | G T I & b 3R TS Bl YUT 37 Ih T
Qrel YHIEINT AN BT GG bl 91?7 THRT T el Heerafi o faaeh
USfl & gy I T 21 3R w3l H8Iedr 7 Wil AHEN AN W al
SR AT @ RUIE IRas) R TR <@ o 8ldl a1 S= "R deva"
P IR H ST B STRd o T8l Tl

SUHTETE HRIGY, STRIGRUT & 1Y & TR SRaTol Wie & davq
. qr. RS 9 B GRAR A 39 &7 Bl IAY AT QT AT Hifb IR<d §
IO ST § ATMEH! 3R ISR & Joid § @ial TMIERT &1 Jgaqul
INTETT BT Fhdl &1 HH Yoil 3R WA A1 b AR FAS & NI qdb
BT ISR S BT &THAT 39H FAIG] 8 | TS AT AT el &1 U URig arey
W R SR # forar g 8- "@rdl 9 T81 faar g1" &t faswmr g fh
9 fIR TR GAER 37 & oIy ool 89R) AReR $I o ezl dusl ot
TR TS T 81 AR BT B U 21 H I qB1 g b g9 I8i 3 b
15T & AT golTeh! § s ARBRI TRITSIIT Tel YET & O TRIE] & & =i
STTa 99 HRA dTell ATHIT Afgetiatt & waf e & &9 | §al 9 T feerar
P IT Py TR & UIET0T &1 SI1am 21 @1 1 I8 69d © fh @rdt e
H AT PRSP IR, WES, A, AGTel, A, b, IS, Il 3T &
IHTEA Td [AYU BT 2Ia=eq df Sy ?

AR, | HET AT [ S & B3 A1 H IR Td I S oI Sl
IR TRy 8, T ft 3 BRishH oall R8T 8, e HIoide dall T8 Bl
ITH TTHIOT SAThT | Afell AIRHIART o1 WY Tl XET & 3R 31 JIoirei §
iR I3l & IRl & AT -1 S AT B {2 § ff b B fhg o
I B 9 |7 I8 G99 ® b 37 uRArereit # R, eral sy faer fhar s
BT &, BRI foRiTg ERATY < 2T &, S0 TR -1 BT SIl 37UTd I8 © AT 48
IRIC R SIEICYI T &, 32 TRIUC 75 ARBR 3R 16 IRHC I TBR
T 2, 39 TSR S8l W el vgar 7, WA RAIfa 7 37 aRaemmsit § ik
SR WTET UTATRINT SR 3 ST §8 Sl A1 SReiTY €, S99 |rored wifid
HYPp S ARG A EAR UTHIOT SATh § T8 dTel S 9 ATHIOT TaTe!
T el 3R gy S SRISHIR & 31k WHIe & ol $eR-SeR e & 7
g A1 1 T A 98T HR S SFI B Aogd [BAT ST Fhell 87 @ral
TN §RT ScTfad aegell & AFard $9 4 RGN SHRI, FrsH gd
I ARBRT &l H WRig YR BI S d1feh ISR Bl AR & SAR-aGTd
P BRI G TTHENT $ IATET IR IR 7 TS 3R YSRUT Bl FHRT ST~ F
Bl Fh| AT B A1 TAR Wlal ATHEIN § T 39 AAF1 H Sed & fow <t
S99 3N &b §RT BRIBR] goil &1 Sl AT deb! A 01 HoIT HRIY S & I
Wl 8 39 TBR B w1 fh SY & 791 BT TAaR g9 RR R T dch
3R AT & T A I AN BT IS &1 Feb| 5D T BT qIOIR oI
[EagSIN

SHRI V.V. RAGHAVAN (Kerala): Mr. Vice-Chairman,

Sir, the Consortium Bank Credit Scheme provided to the khadi and
village industry
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units is not at all useful. They charge a heavy rate of interest. So, |
would like to draw the attention of the hon. Minister and of the Khadi
Commission that working capital should be provided to the khadi units
at a nominal rate of interest. Then alone can they avail of this facility.
The Cpnsortium Bank Credit Scheme is not at all helpful for the small
units. This is the first point | would like to make.

The second point is with regard to the wages paid to the khadi
workers. The wages paid to them are meagre. They are paid between
Rs. 15 and ?.5. This is a shame on us. So, | would request the hon.
Minister to declare a national minimum wage for the khadi workers
and implement it. Then only it can help them. Now, the skilled workers
are going elsewhere. They are seeking jobs elsewhere. So, it is very
important. There is an urgent need to declare a minimum wage at the
national level and implement it. Steps should be taken in this regard.

There is another point | want to mention. These days,
throughout the world, people are turning to nature. People are having
an inclination towards environment-friendly things. That gives us a
vast scope for exporting khadi cloth. People are discarding synthetic
clothes and the lifestyle containing synthetic things. To take
advantage of this change, the Government should make a concerted
effort. The Khadi Commission has to plan it; and with a wider
campaign, | think, we can export our khadi clothes to other countries.

Sir, there is another point to which | have to draw the attention
of the hon. Minister. There is no scope for marketing the things which
khadi units prepare, other than khadi. The Khadi Commission is not
doing anything on that. So, a marketing plan has to be drawn up and
the units should be helped in marketing their produce.

Finally, Sir, | fully agree with hon. Dr. Manmohan Singh on
what he said about Khadi Commission's revamping. The Commission
should be reconstituted with people who can earnestly work fqr the
promotion of khadi.

Thank you, Sir.

SHRI S. AGNIRAJ (Tamil Nadu): Khadi village industries is
closely associated with Mahatma Gandhi. If we look at the
organisation of village society in India, right from the beginning, village
was a self-sufficient unit. Self-sufficiency meant that the artisan living
in that village- met ail the
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requirements of the village life. It is because of this that in every village
of India, there is a cobbler, a blacksmith, a carpenter and so on. In
those days, these-village artisans used to supply the needs of the
villagers for the consumer items. It is a fact that in those days, the
living standard was not so high and the villagers' demands for
consumer goods were met with the products of the village artisans.
Possibly because of this, Gandhiji, during the freedom struggle,
conceived and gave the slogan of Gram Swaraj. This became the
theme for the development process, as conceived by Gandhiji. The
village artisans continued to be primitive in their tools, technological
skills, design and had poor quality raw materials. They could not
upgrade their skills and tools. Therefore, the result was that the
consumer goods produced by the village artisans were slowly and
slowly discarded by the people living in the villages. As a result of this,
the village artisans were hardly able to earn their livelihood. They went
to towns. That-resulted in the migration of people from the villages to
the towns and cities. The flight of people from the villages to the cities
and towns created the problem of slums and also unemployment in the
cities. The biggest question the Government of the day faces is the
question of giving employment to the people of this country. While the
Planning Commission of India has envisaged many schemes for
eradication of poverty and unemployment, in spite of these schemes,
no durable solution has come out and the result, is neither the flight-of
population from the rural areas to the urban areas has been stopped,
nor the people in the rural areas have been able to get employment.
The answer to the unemployment problem of this country lies in the
Gandhian approach. Globalisation and liberalisation is not the answer.
It can directly provide a few lakh jobs. The support services would
certainly provide employment to a good number of people. But this
would only cater to the population of cities and towns. The rural
population would hardly get any employment. It is a sad commentary
that Governments did not pay attention to the Action Plan and totally
ignored the recommendations of the high-power committee. As a result
of this, the Khadi Commission's budgetary support was reduced and
the consortium loan, which was utilised up to 97-98 only to the tune of
Rs. 472.22 crores, was also not made available to the Khadi
Commission. This created a very awkward situation for the Khadi
Commission and the Khadi and village industries sector of the country.
I would, therefore, urge upon the Government of India that if
unemployment in the rural area is to be eradicated, In our view, the
rehabilitation of the rural artisan is a must. As has been mentioned
earlier, the village artisans have inherent skills and they
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can certainly meet the consumer needs of the rural and -poor sections
of the society. If their skills are upgraded, their tools improved, raw
material of better quality is made available, along with designs and
capital requirements, the future will be bright. The Khadi sector should
be provided with sufficient capital for this purpose. As they have their
own establishments, not much of capital would be required for
infrastructure. The Khadi sector and Khadi production is free of
environmental problems. The fabrics made of synthetic yarn are now
being discarded. Therefore, in the near future, cloth produced by this
sector has a bright future. The Government has not announced the
policy regarding the rebate from 1.4.2000, so far. The rebate policy
and its announcement on the due date has a great bearing on Khadi
sales which finally determine the Khadi production. In these uncertain
circumstances, the khadi institutions are not able to chalk out their
production programme for the financial year 2000-2001. Due to that
uncertain rebate policy and slump for the last four years, the sale of
khadi goods has been adversely affected and heavy stocks of khadi
have accumulated with the institutions. As such, the institutions are
not able to carry on with their production resulting, ultimately, in
reduction of employment. When stocks get accumulated, the capital
availability is reduced, which results in the scaling down in production.
It is worth mentioning that due to less provision in the Budget for
rebate payment, the actual rebate paid to the customers by the
institutions on sale of khadi and polyvastra is less. Rebate claims are
pending with the KVIC, to be reimbursed to the khadi institutions.
There are heavy amounts, relating to rebate claims pending with
several State Governments also. A very strange and discriminatory
restriction has been imposed on institutions doing sales activity only. It
is imperative that the rebate claims of these marketing institutions are
reimbursed only after getting it audited.

Whereas, there is no ban on other institutions involved, both in
production and sale. Their rebate claims are being reimbursed without
any pre-audit. Sir, marketing is not only the backbone of Khadi and
village Industries Sector but is also the key to the success of the
whole Khadi and Village Industries Programme. The problem is, the
required attention and working capital have not been paid to this very
vital and important sector.

Sir, the hon. Minister in her statement mentioned that she had
held zonal meetings of the institutions of the Southern Zone, Northern
Zone, Western Zone and Centra! Zone to find out the problems and
then the solutions to the problem of the KVI Sector. It was also
mentioned that after
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holding the final meeting with * different zones, a self-contained
"Khadi Package" would be announced with a hope to include the action
plan as

well as the policy framework. | hope the hon. Minister would
announce the "Khadi Package" very soon. Thank you.

SHRI K. RAHMAN KHAN (Karnataka): Thank you, Mr. Vice-
Chairman, Sir, for giving me an opportunity to speak on this Calling
Attention Motion moved by Dr. Manmohan Singh. | would like to pose
some questions before the hon. Minister, based on the statement
made by her. Sir, the hon. Minister has said that the Government is
taking all necessary steps to promote Khadi and Village Industries. But
the facts show opposite to this. The Plan assistance is coming down
every year. In 1997-98, the Plan assistance was Rs. 440 crores; in
1998-99, it had come down by Rs. 96 crores i.e., to Rs. 344 crores;
and, in 1999-2000, it had further come down to Rs. 320 crores. Hence,
the Government is not very keen in developing the Khadi and Village
industries because there is a decline in the Plan allocation every year.

Sir, coming to the creation of 2 million jobs, | would like to
guote some of the figures from the Annual Report of the Khadi and
Village Industries Commission. In 1996-97, the grant to Khadi was Rs.
76 crores and the loan was Rs. 29 crores. Subsequently, this is on its
decline, fn 1997-98, the grant was Rs. 87 crores and the loan portion
was Rs. 4 crores. So, the question is, the grant is misused. If you are
giving the grant, it is linked to the loan. If you have given Rs. 87 crores
as grant then the loan should have been more. But, the loan was only
Rs. 4 crores. So, the Government has not taken any keen interest in
promoting Khadi and Village industries. Sir, the Calling Attention
Motion is on the closure of Khadi units. Now, the Khadi units, for the
first time in fifty years, are being closed. It Is really a matter of concern.
In Dharwad, the Government, both at the State and the Central level,
have failed to pronounce a policy on Khadf. Several units engaged in
manufacture of Khadi since more than 6 decades are now languishing
for want of funds. The recent victim of the Governments' apathy is the
Dharwad Taluk Seva Sangh which has announced its closure. The
DTSS has been functioning since pre-independence days and was
manufacturing Khadi and other industrial goods. It has provided
employment to 300 artisans. Sir, a veteran freedom fighter and
President of the DTSS, Shri NarsumarvDave, has said that he has not
received the quota of subsidy and loan for the past two years, and the
mounting burden forced the closure of Sangh and the bhandar. Sir, a
lot of Khadi and Village industries are being closed.
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The other clarification which | would like to seek from the hon.
Minister is: Why the Chairman of the Khadi and Village Industries
Commission, whose terms has expired, has not been appointed? His
term of office expired in September, 1999. But, so far, no person has
been appointed as the Chairman.

The Parliamentary Standing Committee on Industry has made
a unanimous recommendation on the Rural Employment Programme.
It has stated that the Programme has totally failed.

Now, as the earlier speakers have said, the high-power
committee's recommendations are there. Sir, | would like to bring to
the notice of the hon. Minister the fact that this programme was meant
for a particular weaker section. Special concessions have been
provided for SC/STs, ex-servicemen, women, minorities, physically
handicapped, OBCs and ail other beneficiaries in the North-Eastern
region. | would like to know from the hon. Minister, since the inception
of this programme, how many beneficiaries belonging to these
sections have been benefited. They should be having the
figures”“because this programme is meant for that particular section of
the society. So, they are duty bound to give us the figures as to how
many OBCs have been benefited; how many minorities have been
benefited; how many people from the North-Eastern region have been
benefited; and how many projects have been taken up for providing
employment in the North-Eastern region, and in the Andaman and
Nicobar islands. Out of the thousand-crore- rupee programme, which
the Government has envisaged, the banks have disbursed only Rs. 73
crores in the last five years. | am quoting these figures from the report
of the Khadi and Village Industries Commission. How can the
Government claim that they are taking all necessary measures to
promote khadi and village industries? For example, quantitatively also,
the khadi production has gone down. The khadi production which used
to be 111.49 million square metres has gone down to 98 million
square metres; the employment figure has also gone down. So, Sir,
the concern of this House and also of those who are interested in
seeing that the khadi and village industries should be promoted is that
whatever the hon. Minister has said in her statement, in response to
the calHng-attention motion, are not the real facts and there is no
concern. The Khadi and Village Industries Commission has been
established with an intention to promote khadi and also to create
village industries. The Commission has been given a target to achieve
that, but nothing has been done. On the other hand, most of the
Parliamentary Committees which had
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visited those places recently had observed that the Commission is not
functioning properly. All is not well with the Commission. The accounts
have not been presented and there is no audit. There is no proper
audit of the utilization of the grants. There is no utilisation of the grants.
There are units which are taking crores of rupees as rebate and there
are units which are nojt taking any rebate. The Minister has rightly
accepted that there are bogus units. The statement does not say as to
what the Minister would like... You have given certain factual things,
but you have failed to state as to what corrective steps you are going to
take in regard to the various corruption cases. How are you going to
tackle them? How are you going to bring transparency in the
disbursement of loans? And what steps are you going to take? Just, by
asking the Art her Anderson, a foreign company, to advice the khadi
anc village industry will not do. In that case, they will have to first study
what khadi is. They will have to study what village industry is and then
give a report. Another hon. Member had stated that already there is the
report of the high-power committee which was headed by one of the
former Prime Ministers of this country. They have drawn up a Ver®
good programme of fte. 5,500 crores. Now, the Government should
give an assurance as to how that report will be implemented. How is
the Government going to see that the Rs. 5,500-crore programme for
the rural-industry and khadi and village industry is implemented, rather
than saying that we will take care or we will do this or that? You have
to give a specific assurance that the recommendations oT the high-
power committee will be implemented.

The banks will be forced to advance the loan. They are afraid
of giving ,it because thtey fear that they will not be able to recover it.
Therefore, there is a need to evolve a system where there will be
transparency, the beneficiaries will be selected in a transparent
manner, the various cooperatives and their marketing activities will be
strengthened; and the khadi and village industry unfts will not be
closed. An assurance is needed from the hon. Minister ihat the units
which have been closed down wifl be revived or reopened Or
restored, and whatever assistance is required to be given to these
units, will be given. Thank you.

SHRI SANGH PRIYA GAUTAM (Uttar Pradesh): You did not
say anything about how to promote the use of khadi.

SHRI K. RAHMAN KHAN: It wili be automatically promoted.
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it ST AT (ITSTRRATT ) : JUAHTETE Sil, § 3MIHT MAR <h
YT § AiTch {9 DI JCTT (T AT 3R AT e dleA DT AR |
ITFUTEeT Sft, Tl BIWI 8 TR El 9T 96 @l BT qard g waae,
Tgerad 3R WAl $9d A1 S9dT SiTer ol 81 Wil g9 &1 R
Pad fUsel P& 50-60 ATl A e 81 X1 81 59 <2 A fUwel A9F ¥ 500 ATl
Tge W B9 G I 6 e gt T O, 71 HIST G o AR AT S
TETd | BT HRUT AT ITAHTETE Sff [ TR <9 H HUS & A1 FIHh
S 21 S AT G Big U8l © Ol WHIfad ©9 3§ IHS M SR 74
T B ST & Rilfh I8 W1 9% UgIdT 81 S TRE A Sl Al Wrel U8+
o ISP ST BT T FIUTHT HIAT ST AT S Ui 7T & ST H 77T &<t
ofY| <Ifre 31t wirar ft 95T B 3R Wit WY S & FHHTR Bl

# 9 HE arEdl g 6 @Rl & IR & fay ve |y /e @
S & HAISThed H, JAegerdr H gt AT off HA AR ISAT S 70 GeId 59
faera & forg fay M7 € ST SRT Gorrar &R | 396 fabr & forg g+ gema
AU Y & oI ISP q1e Sl RSB 3ATS, AT Sl IH TRBR & S ggat
P gpR A Sweiive fhar? @l & S & IR & fog § 397 geirdl § 781
ST ARTTeh Uep I TR oI R S <l =1 81 ST gaet gl Ruie #9
TSt 21 A F S ArEd § 6 euR) WReR 7 99 |fifa & gEmal & 9w
- SIHC B BT TIT fhT 3R Th-Udh ATel dTell IRBRI A, Tid ATl
el ARBR -1 AT S AT aTel] TRBR = 1 AT & Geimal 1 b1 Hrd w9
# R forar oik Sue SR i Gy TR R off T ST SR )
B3N? 3FATT SHSD (A1 bl febar=it T frei? 3R iy 78t fredl af bR 3t
T Ue & foy &R TRaR {5 UaHR | Had SoTgi?

Y H#30 ABIGAT BT IHA UST ©1 H 59 910 A 37U AID! HJEC 3IHT
BRAT g b AR U ATl $¢ Al B WHR - 39 R A H forat
Tferefierdr iRl € a8 avad | Wiy © SR ufe 89 39 Wi B Bl
b 3T TATGN @) Wl b gRT W, Widersd AR Wid=a g9 a1
Ieedl & gof a3 & Awaar e dadht 81 ofe afs g g9 sreT
ST BT DI BT AT TG BHA ITSTHITHRIT BRA BT Y™ fhar — o9
IuaHTEgE Sif 37! fisel Al I8 gedrd g8, IR &7 d@ AR I8 gsdie
BT o1 Y 3fTeerd gl fob ol 1 Wial &3l 5§99 bR Bl ssdrall Bl AT
TEI {51 1 A 59 IR STFgEIaR 59 ARBR & AN YAl & Fracie
gSdlcl BT AT BRIIT 1T AR Sl {7 € 9 gsdlel Brald © I8 91d Fa!
21 AT HF | B 39 & | 37151 T TSI Tal gs oM A By I fres
, S U9 3 3R 37! IIoft ST HHM Bl e J BT B A

ST BdTd & oY IRT A1 IR &1 211 AT IqDb qrIa
ISP BSATT BRIS T TS IISTHIAHRUT 3R $FH b1 ST df b 3=t
fareTer 3fiR faRTe STt ven ® RaY oral T *7ueit RIsii-I1St BAT I 8, 39T
ISR X I8 &, IP] 9gd 991 11CT 81 S| SEH JMaedd W A a1
ey g w3l welqar @ faeT SR g b A" B § HH gb
THRITST BT AR aeY & < H &l
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FHERITST P 3T LT H AT YT ITd FHATG DR GIT| STFHEE HAeIad,
H AP ARG b IR DI IRIER AT V&1 g AR AN bl A <xg 871 § b 599
SATET FHY o1 I &1 81T #R S1-01H g @WRicsel 81 ugell ard
dopl D1 81 H ST § b §e 1 S fAST14 & S e g HTeetst Al & 3R
BIC-BIC AN B 0T 7 H §P1 DI BIS NS a1 31T &1 §&b ISP TIDHRT
Tl B Bl §b 39 bR DI I Wb R T8l B 21 I I8 Tl Whel
SIS &1, I8 98 <181 §o%5 81 3R T8 Wrdl ATHIENT 81 Sl & gRT
DT TIUR RET0T f¥ed, Sopl | RTaHT 390! Big+ a1fav Sa-1 HBrsid e,
3R D! AR B Tave WY TRGR BT B ALY H3Y 71T, 31 §H
HHIE & g 7 I71 S IR WRBR & <19 H, 3P HATI & §1F |, B S
&l &, dIfd S 2uAT 61 e a1fey a8 Jfaen & e 96 ? 9 9gd Bic
IRIaS € 3R I9¢ U IR-9R §Bi & Sxarl We@ge™ &I FHI T8l gIdll
S9fely 3T #3 HAEIGAT ¥ Y4 © [ d9md WR IR UP Q4T Felvex a9
ST A2 T ford JMMYR UR d 981 IR 0T < 3IR 01 < SR S+ Ax13lf &l
JAT BIC-BIC AGATRIAT B 7S BN | I8 AR U5l Y 2

SUGHTEE] HEIS Y, W1 GART GeiTd & b 39 99y ol AR gaen =rel
RE! 8 I AT WU A T &b fofQ WIal I DI T 91T ST A1y
3R I Al B Sl FYfh aiRE 21 gs © A1 974 P [Aerd 8Ie 5, a8
B W R ST A | WIS HHIR TR 971 38 31R GRS AP HUR Bdl 1
ISl H AITID IR B Y WAl HHIR B D €8, FEe 3R
31T IR U= I AR T8 T G & IR A I AT Y 51 31
e AT f&ar 7, S99 forg g=ars|

Suwrureger (sft gRer g #ff Aiewie weid| el Bk 2 fiee,

STl

it AgwIe Well (TfegHt d3mret) : SUAHTE ST, WIT Bl o HXh Sl
RISTITTe SITST @/et X81 & H I9H 78] ST H 379+ R IR 0 goid w31l ot
B ST AT €1 I frarel WR 0= A I AN g SAHET & T I Y
g 3R 9gd A TR YRl & A1 JAT SR FEN b A1 IS U 2, ITb A
B B BT, BRI Tal dfed IR ARGRI TR IR, 1R B 3J9d 2l 399 |
AT § 5 3Mad eeHe &1 Sl 3MRad) ureid § f vweM & aR # o $5
HH ISR 1 IE 91 Wal Bl i U THICS YU 8 3R 31T I fofg whiH
TE TARAT 1 e erd S ST oidiisT & 3iaR $B Teld @l 31 91 &,
B WD H, 3R S urior ST & forg, @il & forg & o 81 e 2, 98 gan
21 3FTT 31T B 1FT DT JTRATT 3 AT BRA bl BIFRMIT B arfes e forg
3T PR X2 & SAP] Sl el 3R FHASERT BT WR © SH HUR I3 B Sl
STHT GRISHCTZOIH 8l STl ¥ SUD! UH Ioig I8 § {6 ITa! {5l R &
U ST ISl &, SHD! Rqel B & f1q 3191 37T syraret Sit + bal fd
T FolRexX BT & ST eV ST g1 <37 21 31T e S8 el STRIAT d
Hife R 781 81kl 81 98 |a S & b anmga! off fore €,
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BHER & MR 3R @Rl & IR H P $T-FV HURLA &, S Ied
BT B BT S8 © 3R d Y 3T 81 T8T 31T Folvex Hie H 59 WhIH Bl
TR R & 31 S B S ETEerd 3R S HH HId 8 Il il ST M9 9%
< < © 3R g8l 9 7 Sl SRREE eHie U i1 BRI & S U™ 8]
T A1 95 fIaamd Bkt 8, T9 SolTdl U1 TSl 21 319 SolTel 99 foe &
BId &, § 39 a8 A 78| Hel A18dl, cfthd U MY {3 IRE A A HRb

STgNAE AT BT INSTHE BT, IHH SITe] ddoolg o+ a1avl

TR I AT & IR H 5l HBIed, BN 4! 9a H ual Al @l
BT T &, b AT 9 WR-HSIS B Fard § Sy, foeft #rera #
SITG, H3R™T & 'R S Al 987 TR RIafes wusT I X8T 81 I8 ATST 377-
ATHT BT AR B IR Te1 Hemas A 1 39 B faRadR 9t €Ia1 <1 <& &
Al S P8 a7 g8 XS H Il IL...(FaYH)... RAR™ Bl 781, § Joth-
R @ ara o= 81 g1 § {6 Uil &1 gis 9 &1 o1 s, «ife
PEAT ATET g b 39 IR | &4 U R i1 91fey| #eiqd, Ul 9gd it
SIS € STET 3ot WY g RPN 3R q1h] WRBRI P BTl H AT 3R
PR LN & A BT GUd 81 Abell 5 I7o AT e PR P I H 25 AT 50
TRYC TH UV AHE B T B Fhd 21 A 31T BT A SRS HRAT TSI
i ST9 FIfSe 7 o1 SITQen ot ha! H 91 gor A Widl & 9M W fdd
SITQM| I8 STl EFT1 1Ryl ATh e & IR H 39 94t T Sd 8 3R #3it
HEIGUT A1 31X et ARE S & T 3iTSTdhet 3TU-HIdhe BT AT 81T SIT X&T
2, CIfh 31TST TaT TN T S Ol SR D AST Al H W1 I8! GRI!
AR, gRT 212l &1 §U © 3R SI-9R AMH R Al 90 U & H8lad, I8
AR Up QRIT 377ed 2 T § f79 718 S8 0R Sl g ol Wil HeR ¥ SR
ST § 3R <@l g b dldhe Hreded a1 fiyefd 81 1 9T g 6 disacy el
B 7 fired, oifth |9 I ot S8 R S &1 HIBICT BT dSla¥d T AT B
S(TY 3R $B W ThIF & AT Sl GSIRMd AIHhE B SHTe &, 9 Bl
JT-AThe BRI, I Bl FrSAISoTeT BT df g8l IR SR Bl W 9§
e UGT BT 3iR S 319-HIdhe shdl § a8 Y I&i S|

eI, # 3R aral &1 Refie T v aredn 99ifd 9gd | urses on
Y 81 ifpT PeT =Tedl § b Wal AR @RI, BAR Wael AR wideiad
1 AT A ST gH AT & 3R I8 39 X8 U &% 81 ST & <l 991§ BIell
21 GIHR 519 ST, H74Is g Sff 39 |qaTel &l SoTd & 1 § ardell 8 &
I 10 AT ¥ 599 G 4 Bl g (5 39 ST &b I F Sl uiferdl Felrs 1 et
2, 3R FE Tl W& A1 PR, oY R Tl e @ 81 S| HEIe,
Il Bl Al S WX AP o 1Y, Bal Al arid JSbR a@ Bl BIRTe
P! AV I8 3R 10 ATl H SHR <@ I8 © I AT HH-H-HH 1= ATed
H 31 ifort A1 g Ray| g=arg|

SHRIMATI VASUNDHARA RAJE: Sir, it was a most
interesting debate on the Calling Attention motion. | want to thank
everybody who
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participated in it. | think it has been a very long time since khadi was
discussed in the House. | think it is extremely important that the
attention of al! the Members, whether in the Lok Sabha or in the Rajya
Sabha, is drawn to this very, very important sector. | do believe that all
of us are concerned with it. | am very happy to see that Members
across the board have expressed their concern. | am also pleased that
| am able to have an opportunity of dispelling a lot of misconceptions
that seem to be going around. In the last few months, every morning |
got up and read the misconceptions of peopfe, but | was never able to
clear them all. This is the, first opportunity that has come my way.

I must admit here that khadi, in no way, is a political
movement. | believe it is something in which we all are involved,
whichever party we may belong to. | also believe that whenever
across the world, the word, "khadi" comes up, it will make us all stand
up with pride because we know that it comes from India.

I8 B 9 Bl goold & A1 IS g8 o SAfelg H T8 e § b @ral
3Tl fhl B fIeTivT Bt © T 3T fhl Uiferfedel UTet & SifraR # el
218 B9 99 B © 31X 39 Bl goold 9RI goold &l %, Bed &1 g1 I8 Hal
SR ST HRifeh ST AeilH 189 31} &g I I o 39 § sa+ fAg-aawr=
el 32 & 1 89 |a AN 1 T3P 5 BT FHIY &1 984 S8l 8| Tal
oot forg <&t it oft, fopsr forg . .S A, a1, uget ' & ey & Am
NCEICIER]

it was basically to create jobs in rural areas and also to utilise
the rural resources,

It is a service organisation engagaged in the promotion and
development of khadi and village industries. The high-powered
committee, headed- by Shri Narasimha Rao, had said that it was not
to be perceived as a financial institution, it should not involve itself with
financial work. The financial dealings must go to the banks, which
under stand more about it.

As far as | am concerned, | must say that it is a very, very
important sector. It is not only an employment spinner, but it also gives
the people an opportunity to lead their life with dignity. It also helps in
checking the migration of people from the rural areas to the urban
areas.

Sir, | feel privileged to say that in this year, | have got an
opportunity to look after a Ministry which deals with the Khadi and
village industries sector, in the last seven or eight months | have
travelled round the country to try and understand what problems the
khadi and village industries and the small-scale industries are facing.
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I would like to bring to your kind notice ihat the financial
assitance is being granted by the Government, primarily in the form of
grants, rebates and subsidies. We are giving loans also, but only for
fulfilling the past commitments. As against the actual release of
Rs.202 crores in 1999 2000, we have a plan provision of Rs.320
crores for the year 2000-01. Provision under the science and
technology sector has been increased from Rs. 70 lakhs to Rs.3/-
crores. Under the REGP, against the actus! release of Rs.11 crores
last year, we have now made a provision of Rs.110 crores this year.
This is one of the reasons why the funds remained unutilised in the
banks. We are now channelising them and are trying to utilise the
money as much as possible.

The hon. Leader of the Opposition spoke about the projects
for bee-keeping, potteries and hand-made papers, under the IRDP.
Rs. 11 crores have been set aside for the purpose, We are taking
steps to move forward, as fast as we can.

As far as the village industries programme is concerned, we
are now banking on, what is called, margin money. This has special
concessions for SCs/STs, women, OBCs, particularly in the North-
East areas, where 30 per cent of the project cost, as a special
concession, has been given to them. Rs.365 crores have been,
released to implement the scheme. Rs. 132 crores have been placed
with the banks as advance subsidy. But, again, | would say that the
utilisation here was very, very low.

When | took over, the utilisation was Rs.20 crores only.
During the last eight or nine months, we have, through parsuation, put
up the projects before the banks and the utilisation amount has been
enhanced from Rs.20 crores to Rs. 100 crores. The proiect approach
has proved to be very successful. During 1995-96, the high-powered
committee had suggested movement from pattern approach to project
approach. Pattern approach was a direct loaning from the KVIC. The
project approach is one which is appraised by the banks. Once we
moved from the pattern approach to the project approach, it took $
little while for the banks to understand and get on with the procedures.
Then they started working with the smaller people. Now, it has worked
so well that we are getting 95 per cent success, as opposed to a very
low success rate that we were getting with the pattern approach.
Moreover, employment creation has improved by leaps and bounds.
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As far as the khadi programme is concerned, we, in the
Government, are committed to it. Many Members have spoken about
the rebate policy. Sir, the year 1999 was an election year. There was a
three-month period irt which it was announced and there was another
three-month period during which the elections took place. But, as we
took over, we announced it by December, and then, on the 1st of June
we announced a rebate for the whole year, which is till March 2001.

Sir, | have the figures here before me. | am a little surprised
that it has been brought up in this fashion. In the year 1995-96, the
rebate policy was declared onfy for the months of the year.

| think it is important to look at all of this. It is also important to
see that all rebate arrears are cleared till the beginning of this year.
We have kept provision of Rs. 129 crores for the rebate! last year. Out
of that, Rs.63 crores worth of rebates have been claimed. Of this, we
have already made arrangements for the release of Rs.40 crores. The
rest of the money will be released after certification and -the
procedures are completed by the people who require the rebate. Once
that is done, there will be no problem. I think, for the first time, we have
come to this state. In fact, | believe, the Government should really be
congratulated for the effort that has been put in. | don't understand
why people go on talking about the removal of subsidies, removal of
rebates, because the Government has neither removed any rebate nor
taken away any .subsidy. | would like to say over here, there is a letter
from the Chief Minister of Madhya Pradesh to the hon. Prime Minister
in which he says, "1 would like to bring to your kind notice to
reconsider the decision to withdraw the subsidy and rebate on khadi
and the discontinuing of financial assistance to the Khadi Udyog. In my
opinion, this is a disservice to the spirit of swadeshi and the model of
self-reliant growth that we have been pursuing since our struggle for
independence please reconsider your -decision."” We are still trying to
figure out what decision this is because we have taken no such
decision. As far as the rebate is concerned, we, in fact, are well ahead.
| was just looking at the position of the rebate in the States. J would
like tb bring to your -notice, Sir, the situation as it exists today. In
Karnataka, the amount -of arrears today is Rs.5 crores. The rebate for
2000-2001 has npt yet been announced, Jn Kerala, the rebate arrears
are Rs.6.28 e/ores. They'.have announced a rebate of lo per cent this
yeac In Madhya Pradesh, the arrears are Rs. 1-50 crores. They have
not announced \be lo per cent rebate for this year. In Bihar, it is Rs. 7
crores. They have not announced the rebate, subsidy, for this year.
In
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Maharashtra, it is Rs. 1.66 crores. They have not announced the
rebate for this year. In West Bengal, it is Rs.8 crores. The rebate has
not been announced for this year. As far as Delhi is concerned -
because Mrs. Dixit *ias also been very concerned about khadi- there
has not been any rebate declaration, not before and not now. So, i
would like this misconception to be dispelled because so much of this
is going around. People should now start looking into their own homes
before they talk of this at the public level. In fact, against the original
budget provision of Rs.64 crores in 1999-2000, we have released Rs.95
crores. In the next budget,we have kept a provision of Rs. 129 crores.
Here | would just like to point out to you a letter which has come to me
from the Swadeshi Forum for Khadi. The Convenor is Mr. Kapil Sibal.
Then, Mr. Daljit Singh, Dr. Manju Bhatt, Mr. V.K. Gupta, Mr. Pradeep
Chauhan, etc. Mr. Ram Shastri has written a letter to the hon. Leader
of the Opposition in the Lok Sabha and sent a copy of it to me and to
the Prime Minister. "Respected Sonia Gandhiji, | would like to draw
your attention to the 9" August dharna for khadl subsidy, under your
leadership. You may not be aware that on 5 August, the Prime
Minister, Shri Atal Bihari Vajpayee and the SSI and RI Minister, Mrs.
Vasundhara Raje, announced Rs.64 crores as khadi rebate and 100
days rebate in the current year. FoIIowmg this, the Khadi Commission
called off the 9" August rally and strike in the Khadi Bhavan. In this
backdrop, there is no justification for you to sit on this dharna.
Obviously, your advisors did not brief you properly on the issue. It is
another matter that several other important khadi problems are yet to
be solved." | have to bring this to your notice because you know, when
we are discussing this, as of today, we have had a tot of raids on
various institutions. Now, | just want to bring out the situation about the
institutions. Yes, Dr. Manmohan Singh did mention that the khadi
production has gone down; and, consequently the employment also. It
has gone down. In 1996-97 it was 111.49 Msq Mts. In 1997-98 it was
104.20 Msqg Mts. In 1998-99 it was 98.20 Msq Mts. crores. This is the
quantity, in Msqg metres. But, Sir, strangely enough, the rebate went up
to 110 crores, 197 crores and then 160 crores during 1996-97, 1997-
98 and 1998-99 respectively. Also keeping in mind, there is a Non-
Plan expenditure of Rs.24 crores, Rs.24 crores, Rs. 24 crores still
remains. | just like to know as to why that situation arose and because
of that we had a few raids done.

Out of 66 institutions in Andhra Pradesh, Punjab, Haryana,
U.P. and. many other parts of the country where we had the raids, |
would imagine 99 per cent turned out to be bogus. Now, | do not
have to say
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that this is not something that has happened overnight. The number of
institutions under the KVIC in 1990-91 was 1172. But in 1995-96, it
went up to 4777. It fs "a huge jump! | would just like to know what
happened there, who took interest in this and how much of this
actually went to the poor bunkar and 'karzin' that everyone talks about.
| think they were ail concerned. It is now time for us to take a long
and hard look at all of this.

Dr. Manmohan Singh has talked about the Rs.5000-crore
programme. It was a programme which, he said, would bring about
some 20 lakh jobs, two million jobs. He said that the programme would
be appreximately Rs.5700 crores. | would like to say here that that
was the time when Mr. Chidambaram was the Finance Minister. The
institutions and 9ie banks were asked, at that time, to give liberal
credits, but the banks were extremely reluctant and did not. In spite of
that, the Government has been releasing sufficient grants and
subsidies as per their requirements. We are making an effort to sort
this out so that the KVIC can get sufficient tads, so that they can pass
on that money.

| would like to say here that there was a problem of term loan.
We are trying, at this moment® to sort out this problem. What
happened was that the Government extended a guarantee to the RBI
for extending a line of oedl to the Consortium of Bank Credit for Rs.
1000 crores to the KVIC for retaaaftig term loan's to the Khadi and
Village Industries sector. This was done after the agreement was
signed between the RBI and the Government. | am wry sorry to say
that the funds which were utilised, were not utilised for term loan
requirements, but treated as working capital. This has created serious
problems for us because this amount of Rs.263 crores has been
utased by,the Khadi institutions as working capital, against the terms
and eendition- which were imposed by the RBI and also agreed to by
the then Government. The KVIC is making payment to the banks to
honour the eemmitment of the Government, but the Khadi institutions
are agitating and saying that these term loans should be converted
into working capital. It is our job now to try and sort out this in the best
possible manner and also to hefc> atewate these problems of the
Khadi sector through the effective debursement of at least credit.

Now, production and employment generation, Sir, are
declining. We agree wih that. They are declining because of poor
quality, poor design and poor marketing. This is not something that
happened overnight. It has
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been happening. But | am very glad to say that everyone has woken
up to this fact now. We have woken up to this the moment we came
into this Ministry. We are, today, making special efforts to develop new
products, new designs and to bring about new strategies. A lot of
people wondered why we have brought in Arther Anderson. | would
like to make a clarification here. Yes, the high-power Committee has
made a lot of-very, very useful suggestions. But, to take the Khadi
institution into the 2000 and into the new millennium, it is important for
us to be able to7financially-restructure it in such a way that it will
give the best results to the people who are part of it. | do not
think Dr. Manmohan Singh will disagree with me. He was the one who
opened out and also showed us the way. | think this is one of the ways
in which we can make it into a world class product. Khadi is not
something that | am going to take away and put behind the lock and
key here in this country. It is something which has access and which
will be popular across the world, if you are able to put it in the right
context. | will say that is the reason why, for the restructuring, financial
restructuring, and for the road map of how to take it in a globalised
set-upj we have got in Arther Anderson. We hear a lot of comments
about it in the newspapers. It is a company which is here, run by
partners who are completely Indian, with 168 employees who are
completely Indian. But the best part of it is that its professional
services have been taken by the Andhra Pradesh State Electricity
Board for a huge restructuring programme by the Haryana State
Electricity Board for another huge restructuring programme, by the
Karnataka Government which is looking at a whole investment
scenario for the coming years. They have taker* them-the RBI, the
Bank of Baroda, the Allahabad Bank, the Petroleum Ministry, the
Ministry of External Affairs, the Telecom Ministry, the Videsh Sanchar
Nigam. | would imagine, Sir, there are so many people making use of
the- professional services of this group. | think khad! should also be
allowed to make use of something that, obviously, so many people
find good. As | have said, Sir, | have no intention of forcing these
decisions down anyone's throat. | believe, probably, | am one of the
few Ministers who have actually taken the trouble to attend the zonal
meetings. | do not know how many people have done ttlat. Maybe, |
am wrong, but | have attended four zonal meetings and | will be
attending the fifth one, in the first week of September. My idea is; we
will all sit down and all of these will be put into a churning process -
the high powered committee's reports, the Arthur Anderson's Report,
which will come out by the end of October - and it is only with the
participation of all those people who are concerned in the sector, that
we will be able to come
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out with a new plan for the next five years, t am hoping, and | am sure,
that we will be able to, in the next few months, bring out a programme
which will be for a five-year term, which will satisfy the people who
have a genuine involvement with khadi. Our job is to take away all
those wolves in sheep's clothing, or at least to make an attempt, and to
try and bring people who are actually and deeply concerned with this
sector so that we can today bring about a new horizon and new disha,
| would say, for the khadi sector. | am very hopeful, Sir, because | see
there is a lot of concern from everybody, and | believe that all of us, if
we feel strongly about it, will appply ourselves, leaving aside all
political considerations, to see that this sector actually works. | am
very, very grateful, Sir, that you have given me the time.

Sir, | will just go through some of the issues that have been
raised. Sir, while the khadi production has been going down, | will be
happy to tell you that the V.I. production has been going up steadily.
So, | believe that, if we are able to give some kind of thought and
vision towards the V.l. sector, we will be able to put together a huge
area which will provide the rural employment that the hon. Leader of
the Opposition and everybody else was talking about.

As far as hand-made paper and honey is concerned, the work
was started in 1991. In Sanganehar we have established an institute
for handmade paper, and the production and export has started
increasing. UNDP's assistance is also being utilised to strengthen it.

Regarding honey, Sir, we have an institute in Pune, and that
has been strengthened, and we are further strengthening it with the
Rs. 11 crore amount which the UNDP has given us. All these efforts of
KVIC we will be putting into some kind of pipeline, after the zonal
meetings and the weekly discussions with the stake-holders have
taken place. We want that our technology, our R&D activities are
strengthened. Wherever these activities exist, we would like to
strengthen them. As Mr. Salim said,-and | do believe-the market is
very important. Market standards, advertising campaigns, new
products and new designs are the new focus for us and we want to be
able to put much of our efforts into this.

Regarding credit, Sir, it is extremely important and banks are
being monitored regularly so that .we can motivate them and get them
to lend. This is the reason that the Margin Money Scheme which was
20 crores of rupees has now gone up to almost a hundred crores of
rupees. That, !
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think, is a very major improvement. Khadi can generate employment,
and with new products, new designs, new marketing strategies, we will
be able to do a lot. Sir, we have taken recently initiatives with NID and
NIFT. I told you, Sir, that there has been absolutely no delay in rebate.
In fact, it has been granted much earlier than by most others. | have
explained to you about Arthur Anderson. We are fooking at quality
standards, we are looking at modernisation and renovation of the old
Khadi Bhavans, and also, as | said, at the R &D activities .

Sir, | will quickly go to other areas, what we plan to do. As far
as the measures to prune out corruption are concerned, we will be
happy to see that normally it is over a hundred crores of rupees, the
rebate c\aimé&, but this year, because of the steps that we have taken,
we expect those claims would be less than 75 crores of rupees.

We have had friendly discussions with the khadi institutions
and the stake-holders, and we will be able to put a policy through and
an action plan for five years very soon. As far as the new initiatives are
concerned, the khadi institutions have written to us about their
problems. They would like the procedure for releasing khadi rebates to
be simplified and also to make it efficient and institution-friendly. We
agree to that and we are looking into it. This will be part of the package
with which we are coming out. We have brand names for khadi and
village industry products. Khadi and Sarvodaya have been registered
as brand names. We have registered Khadi as domain name and we
have also registered Khadi as a geographical indication. New products
and new designs, as | have said, are looked into by NID, NIFT, etc.
The new marketing strategy includes opening of khadi shops at
international airports. As regards the cluster programmes, which
everybody talked about, we will emphasise one by one and take them
up.

Bio-fertilizers and bio-pesticides is another area to which we
are paying a lot of attention. Finally, we are considering how to bring
more capital into the KVI sector. There is an inventory of Rs.750
crores. Mr. Rahman Khan mentioned about this. | must say that this
Rs.750 crores did not build up over the last seven months. It was built
up over the years. | agree that it is there; and it is there because of
substandard quality, because it was not sold in time and because of a
lot of other problems. But we have said that we wilt take every step to
liquidate this inventory and we are going to do it through various
exhibitions, when they meet at urban centres as well as rural centres.
We hope that we will be able to get this
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done very soofi so that the money can go back to it as working capital.
We will -be giving them assistance to do this. Institutions will also be
allowed to give additional rebate from the Price Fluctuation Fund. | will
again request all the State Governments to release the State rebates
arid refrain from writing to us, unless they have done so. As far as the
CBG loan is concerned, we are working out the problem of capital. As
| have said, CBC Js really meant as term-loan. But we are releasing it
to khadi institutions and we will treat it as working capital, which is
against the terms and conditions of the loan. We intend to find a
solution to this at the earliest. | would like to say that since | have had
the opportunity and privilege of being with this sector only for the last
seven or eight months, we are coming up with a a package for the
small-scale sector, giving them a level-playing field, and we are trying
to build up their confidence so that they can go into the 21° century
holding their heads high. This is for the first time that something like
this is happening. | think we need to commend the Prime Minister for
having taken this step. In the meanwhile, we are working out the
"khadi things. | think within a short period of time, say, one year or
one-and-a-half years, if we are able to make this into a reality, 3R
gAPT BT S+ STeal 81 FHdT & o 98d 318! a1d 2l | request the
hon. Members to extend their co-operation in the time to come
because it is a sector that all of us are concerned with. | am sure,
together we will be able to turn this sector around.

THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI O. RAJAGOPAL): Sir, we can
have a half-an-hour lunch break.

SHRI K. RAHMAN KHAN: Sir, | want to seek one clarification.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): No.
Supplementary Demands for Grants (Railways) 2000-2001.

SUPPLEMENTARY DEMANDS FOR GRANTS
(RAILWAYS) 2000-2001

THE MINISTER OF RAILWAYS (KUMARI MAMATA
BANERJEE): Sir, | beg to lay on the Table a statement (in English and
Hindi) showing the Supplementary Demands for Grants (Railways) for
the year 2000-2001. [Placed in library. See No. LT-2225/00]
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